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(c) whether the Hindi Advisory Committee has been 
constituted; 

(d) if so, whether the Government propose to 
implement the national language Hindi as official language 
in throughout the country; and 

(e) if so, the details thereof? 

THE MINISTER OF HOME AFFAIRS (SHRI l.K. 
ADVANI): (a) to (c) The matter regarding celebration of 
the Golden Jubilee of the Official Language for one year, 
commencing from 14 September, 1999, is under 
consideration of the Govemment. No Committee has been 
constituted in this regard so far. 

(d) and (t;) According to Article 343(1) of !he 
Constitution, Hindi is the Official Language of the Union, 
All orders relating to the Official Language .re being 
implemented in Central Government offices, institutions 
etc. all over the country. However, the Governrnent over 
the decades, has been making efforts to promote the 
IJse of Hindi with Inspiration, encouragement and goodwill. 

{English} 

lSI 

3152. SHRI RAVI SITAnAM NAIK: Will the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether lSI moulds Jammu and Kashmir boys to 
take to weapons; 

(b) if so, the details thereof; 

(e) whether these Kashmiri are being sent to 
Afghanistan for advance weapons training with the Taliban; 
and 

(d) if so, the steps proposed to be taken by the 
Government to combat ISis activities? 

THE MINISTER OF HOME AFFAIRS (SHRI l.K. 
ADVANI): (a) to (c) Government is aware of the activities 
of Pakistan and its official agency (lSI) which has 
constantly used terrorism and covert action as an 
instrument of State Policy against India. It has recruited, 
trained. financed, armed and infiHrated terroriIIts Into India. 

(d) Government of India have conslanlty demanded 
that they should cease these activities forthwith, as also 
close down training camps in their territory. 

A multi-pronged strategy has been implemented to 
tackle militancy in Jammu and Kashmir which includes 
strengthening of broder management, gearing up of the 
intelligence machinery, countering militancy in the 
hinterland by pro-active actions, establishment of Village 
Defence Committees, improved coordination between 
different agencies, establistvnents of pickets at vulnerable 
locations and moclernisationlupgradation of State Police 
force. 

Literacy IIIIIOfIPI SClISTa 

3153. SHRI MAHESH KANODIA: 
SHRI AMAN KUMAR NAGRA: 
SHRI RAMSHAKAL: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the Government have made any survey 
regarding the percentage of literacy amongst Scheduled 
Caste and Scheduled Tribe boys and girls in different 
States; 

(b) if so, the details thereof, State-wise; and 

(c) the steps taken by the Government to provide 
quality education to economically backward studenIs and 
for the upliftment of Scheduled Castes and Scheduled 
Tribes in this ~a~ 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT, MINISTER OF SCIENCE AND 
TECHNOLOGY AND MINISTER OF DEPARTMENT OF 
OCEAN DEVELOPMENT (DR. MURLI MANOHAR 
JOSHI): (a) to (c) Government have not made any specific 
survey regarding the percentage of literacy amongst 
Scheduled Castes and Scheduled Tribes boys and girls 
in different States. However, the State-wise precentage 
of literacy among Scheduled Castes and Scheduled Trf)es 
in the country as per 1991 census is enclosed. 

The specific steps being taken by the Government 
for the educational upIiftment of Scheduled Castes a1d 
Scheduled Tribes include: Opening of Primary Schools on 
poority basis, development of instructional material in tribal 
languages at the initial stages, establishment of hostels, 
r8sidentiaI schools and AIhnIm Schools, Book Banks and 
Caching Classes, provision of Schotarships and ~ 
and opening of Non Fonnal and Adult Education centres 
in SCIST concentration areas on priority basis. 
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